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1956, are not paid salaries m cash 
but instead they get frec tr.lnsport, 
commis:iion in the form of surcharge 
on (:ontr[l('t5, commission on goods 
given for sale to their favourites, 
commission on insurance and con-
struction of buildings and procure-
ment of stores and machinery; and 

(b) if so, the steps being taken by 
Goverrlrrient to end these malprac-
tices? 

The Minister of Plannin, (Shri B. 
R, Bharat): (n) Qnd (b). Public CO':n-
panles or private companies which arc 
subsidiaries of public companies have 
to statutorily seek the approval of 
Government to the appointment or 
reappointment of the Managers and/ 
or their remunerotion in certain types 
ur cases. Government has not rece-
ived for approval any prop(Jsal~ from 
companies where Managers WHe pro-
posed to be paid remuneration by the 
companies in the manner referred to 
by the Hon'hle Members instead of 
salaries in cash. As to the other 
type, of cases where no approval of 
Government is required to the ap-
point ment and!or remuneration of 
the Manager, the possibility oi such 
unde iirable practice does exist, Gov-
ernment has, however, no general in-
formation as to the prevalence of 
such undesirable practices, but Gov-
ernment does enquire into the specific 
Instances when such cases come to 
their notice. 

Purchase of Staff Cars 

·592. Shri P. C. Borooah: Will the 
Minister of Finance be pleased to 
state: 

(a) the number of staff Cla.s pur-
('hased for various Ministries and 
Departmc"Its of the Government of 
India during the past three yf'Ars and 
the cost thereof; 

(b) the number of them Which were 
imported and me foreign exchange in_ 
volved in their import; 'Jnd 

( c) the circumstances under which 
these imported cars were purchased 
in preferenCe to indigenous products? 

The Minister of Plannine (Shri B. 
R. Bha,at): (a) 38 staff cars were 
purchased by the several Ministriesj 
lJepartments during 1961-62, 1962-63 
and 1963-64 at a total cost of Rs. 8.52 
Jl1khs. 

(b) 13 of these were imported sec-
ond-hand cars purchased on rupee 
payment from the State Trading Cor-
poration-no foreign exchange being 
involved. 

(c) The cars were already available 
within the country. The question of 
preference over indigenous products 
does not arise. 

National Plannin~ Council 

r Dr. L. M. Slnghvi: 
'"593 J Shri D. J, Nalk: 'I Shri C. M. Kedaria: 

L Shri Balmiki: 
Will the Minister of Plannln, be 

pleased to state: 

(a) whether it is a fact that the 
National Planning Council has been 
constituted to advise the Planninl 
Commission on various problems; 

(b) if 10, the basis on which it has 
been constituted and Why no Member 
of Parliament has been associated 
with this Body; land 

(c) what would be the fun::tions 
and responsibilities of this Conncil? 

The Minister ofPlannill~ (Sbrl II. 
R. Bharat): (a) Yes, Sir. 

(b) and (c). The Council has been 
constituted as a small body of specia-
lisis who will work in close and con-
tinuous association with the Planrung 
Commission. The members have been 
selected on the basis of their spech-
lisation in particular fields. 

The Council will ;ll'rangt! studies 
by its members, individually or in 
committees, of such problems as may 
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b~ suggested by the Planning Com-
mission or by the member" of the 
Council. The Committees may ro-opt 
other specialists for study:>f any 
p·..lrti;,ular prohle-ro, The Council may 
also meet as e body from time to time 
to discuss the reports prepared by its 
members. 

Indian Tax Experts to Visit U.S.A. 

rShri P. C. Borooah: 
"'594. ~ Shri Yashpal Singh: 

L Shri Bhagwat Iha AZlUl: 

Will the Minister of Flnancl' be 
pleased to state: 

(a) whether an India~ officioai team 
of tax experts left for U.S.A. in 
March this year; 

(b) if so, whether the trip is being 
sponsored by the U.S. Agency for 
International Development; 

(c) if so, fOr what specific' purpose; 
t.nd 

(d) whether another official dele-
~ation of tax experts is to be sent to 
Washington in April next and if, so, 
the object of its visit? 

The Deputy Minister In the Minis-
try of Finance (Shri Rameshwar 
Sahu): (a) Yes, Sir. 

(b) The frip has heM sponsorerl by 
Government of India in collaboration 
with the U.S. Agency far International 
Development. 

(c) For training in th<! fields of 
speedy assessment and collection of 
taxes and on matters relating to the 
administration of direct taxe~. 

(d) No. 

Grants to Andbra Pradesh 

1511. Shrl Kolla Veniaiah: Will the 
Minister of Finance be pleased to 
state the amount of loans and grants 
given to the Govt. of Andhra P!'".ldesh 
under the various Centrally Sponsored 
Schemes during 1963-64 and 1964-65 
(so far)? 

The Minister of Finance (Shri T. T. 
Krishnamaeharl): The information is 
being collected and will be laid on 
the tabl£' of the Hous~. 

International Conference on Family 

1512. f Shri Ram Harkh Yada,·: 
l Shrl Murll Manohar: 

Will the Ministt'l' of lIealth be 
pleased to state: 

(a) whether the Organisers of the 
Family Planning Association of India 
are holding an Internationaol Confer-
ence on the family in India in 1966; 

(b) if so. the aims and objects and 
the venue and dflte of the confer-
ence; and 

(e) the assistance Governmeni pro-
pose to render in the matter? 

The Minister o"Bealtb (Dr. SushUa 
Nayar): (a) Ye'. A proposal has becn 
received from the Family Planning 
Association of India to hold an Inter-
n'3tional Conference, sponsored by the 
International Union of Family Orga-
nisation. in India in 1966, 

(b) The International Conference 
on Family is proposed to be held in 
November, 1966 and the main '.lim of 
the Conference is enri~hmel1t of mar-
riage and family life and thus ')ro-
moting the wider aims of fnmily 
planning works. The venue of the 
conference has not been decided. 

(c) The proposal is under eOflsidera-
tion. 
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